
  
 
 

 
 

Appendix X  
(Part A of Appendix IV)  

                               (Para 1.26-C) 
 
 

                             
                       7.75% Savings (Taxable) Bonds, 2018 
 
 
Bill for the year ended 31st March  _________________________ 
 
 
Consolidated claim for Service Charges for the branches/Receiving Offices – to be compiled by 
the Controlling Office 
 
Source: Part ‘E’ of the monthly statements submitted to the Public Debt Office (PDO) of jurisdiction 
(Appendix IV, Para 1.7 of the Operational Guidelines dated December 24, 2018) 
 
 
Sr. No. Branch/Office Amount of Service Charge 

 
New BLA 

(in `) 
Existing BLA 

(in `) 

1.    
2.    
3.     
etc.    
 Total Claim:    
  
 
 
  

 
 
Signature of the Controlling Office – in – Charge  
         with date and Round Stamp  
 
 
 
 
 
 
 
 
 
 
 
 
 
 


